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SHRI N. KANUNGO: It is merely a 
proposal of the Study Group, and I may 
mention that they have recommended that the 
requirement of credit during the next few 
years will be of the order of some Rs. 30 
crores. 

SHRI H. C. DASAPPA: Exactly. Since they 
have recommended credit of the order of Rs. 
30 crores, I want to know how far 
Government have been helping these 
handloom industries through the co-operative 
societies so far? 

SHRI N. KANUNGO: It is roughly about  
Rs.  3  crores. 

SHRI MAHESWAR NAIK: Is it a lact that 
these credit facilities which should be made 
available, either by the Central Government or 
the Handloom Board, are not being given to 
the individual members on the ground that 
these individual members have no security to 
offer? 

SHRI N. KANUNGO: The policy of the 
Handloom Board is that the aid should be 
available to such weavers who join the co-
operative societies. 

SHRI MAHESWAR NAIK: But my 
question is, whether it is a fact that these co-
operative credit facilities are not made 
available to. the weavers on the ground that 
the weavers have not got any security to 
offer? 

SHRI N. KANUNGO: The whole point is 
that the Handloom Board does not provide 
credit for any weaver who is not a member of 
a cooperative society. Therefore, a weaver 
outside a co-operative society has to find 
finance elsewhere. 

PROF. N. R. MALKANI: May I know, Sir, 
how many cooperative societies have been 
organised during the last three years, and how 
much credit has been given to them by way of 
capital to form the societies? 

SHRI N. KANUNGO: I am sorry I have not 
got the exact figures, but I may say that the 
credit pumped in, in the course of two years 
and odd months, is round about Rs. 3 crores. 

 

CONVERSION   OF   HANDLOOMS   INTO .. 
POWERLOOMS 

*240. SHRI R. V. DANGRE (ON BEHALF OF 
SHRI D. NARAYAN): Will the Minister for 
COMMERCE AND INDUSTRY be pleased to state: 

(a) how many handlooms were converted 
into powerlooms in the year 1955-56; and 

(b) whether the recommendation of the 
Textile Enquiry Committee regarding 
conversion of handlooms into powerlooms 
has been accepted by Govern-ent? 

THE MINISTER FOR INDUSTRIES (SHRI 
N. KANUNGO): (a) None, Sir. during the 
financial years as such. Ir. February 1955, 
however, permission was given for 
installat'on of some 73 powerlooms. 

(b) This is still under consider* on 
Generally, speaking, if. tbe change is desired 
by individual handloom wea-^ers, 
Government would rot stand in their way. 
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PROF. N. R. MALKANI: May I know how 
many lakhs of handlooms are inactive, and 
how many are only partly  active? 

SHRI N. KANUNGO: That is a debatable 
matter, on which different authorities have 
made different assessments. 

PROF. N. R. MALKANI: What steps have 
been taken by the Government for    making    
all    handlooms    fairly 
active? 

SHRI N. KANUNGO: That again is 
something on which opinions differ. It is 
possible to provide full-time employment to a 
limited number of handloom weavers. 

PROF. N. R. MALKANI: May I know to 
what extent by the introduction of 
powerlooms, the handlooms will  be made 
more active? 

SHRI N. KANUNGO: That is a matter for 
guess. 

SHRI C. P. PARIKH: Out of these 73 
powerlooms sanctij/ded, how many units are 
allowed in excess of two powerlooms? 

SHRI N. KANUNGO: The Madras 
Government recommended for cooperative 
societies something like 20 and 10. Apart 
from that, all the others are for one and two. 

EXPORT OF MOTOR SPIRIT 

*241. SHRI H. C. DASAPPA (ON BEHALF OF 
SHRI M. GOVINDA REDDY) : Will the Minister 
for WORKS, HOUSINC AND SUPPLY be pleased 
to state the value of the motor spirit exported 
to each country from India in  1955? 

 


